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Sir,

From

To,

Sub:

Ref:-

e
Copy to:

il H I.

No.HC.Vlt-24 I 2OO3 I Zo 2t I A

Smti. layashree Bora
It. Registrar (Vigilance),

Gauhab High Court,
Guwahati.

Shri Abu Saleh Badrudduza Laskar,
District & Sessions ludge,
Dima Hasao, Haflong.

,rd
Dated, Guwahati the 2L August,2)24

Earned leave.

You r letter No. DJ I DH I t- I / 2024 I 27 77 I Estt., dtd. I 9. 08. 2024.

Yours faithfully,

rt/-
]T.RE IST (VIGILAN E)

With reference to the above, I am directed to inform you that your prayer forearned leave for six days w.e.f. 02.09.2024 to 07.09.2024 (prefixing 0t.09.2024;suffixing 08'09 2024), arong with station reave permission, from the- evening of31.08.2024 tilt the mornine of oe.0e.2024, has been il;;: ;;;,,;, .;;'i'j'n.noover charge to the Civir Judge (sr.Div.) & Assrstant Sessions Judge, Dima Hasao, and in his

i.o.TJ*, 
to the next senior most Judiciar officer avairabre at the station before proceeding on

3 o d tLZ- 06- 24
Assam, Beltola, Guwahati-29, for

n in prescribed format is enclosed

,T. REGISTRAR ruIGII.ANCE)

1. The Principal Accountant General (A&E),
information. Copy of the leave apjlicatio

,,herewith.
J The Project Manager, Gauhati High Court.

b4.


